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DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the Zero Hour
mention made by the hon. Member.

SHRI P. WILSON (Tamil Nadu): Sir, | also associate myself with the Zero Hour
mention made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the Zero Hour
mention made by the hon. Member.

SHRI SUJEET KUMAR (Odisha): Sir, | also associate myself with the Zero Hour
mention made by the hon. Member.
DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the Zero Hour
mention made by the hon. Member.

Atrocities against people belonging to specific community
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SHRI P. WILSON (Tamil Nadu): Sir, | would also like to associate myself with the
Zero Hour mention made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | would also like to associate myself with the Zero
Hour mention made by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | would also like to associate myself with the Zero
Hour mention made by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | would also like to associate myself with the
Zero Hour mention made by the hon. Member.

Non-implementation of sanctioned railway projects in Andhra Pradesh

SHRI G.V.L. NARASIMHA RAO (Uttar Pradesh): Thank you, Mr. Deputy Chairman,
Sir, for the opportunity.

At the outset, | would like to compliment and thank hon. Prime Minister, hon.
Minister for Railways for giving special attention to the development of railway projects
in Andhra Pradesh.

Thirty-three new projects have been taken up, and, of these, in twenty-one
projects, the Central Government is incurring a hundred per cent cost. But there are
six projects where the State Government was expected to share the cost of the
construction, cost of new lines but the State Government has expressed its inability.
So, | would like to request the hon. Minister to engage with the State Government and
find innovative ways of funding them because the State Government has no funds and
it has expressed its inability.
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